Dak Register For Month Starting on 01/12/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Head)
AcC Li
Date Particulars Section tio N
Diar | of No./Name of to n
) . Source of : Name k
y No. Recei Document Received which Ta | .
documents Fi
pt sent ke le
n
SANTOSH Regarding
3997 KUMAR holding of
1202 5’21(% NIL DT 30/11/2022 TIWARI, AR, CPWD ?nljr(]')o\
2 CESTAT, accommodati
NEW DELHI |on at Mumbai
3998 request for
01/12 DHARMEND issuing NOC AR(A
/2202 12022 NIl DT 30/11/2022 ER, MTS for RRB dmn)
NTPC-reg
Forwarding
3999 T.VISWA (r)g Jcc)):tn g:‘gSh
1202 01/12 F.NO.04/CESTAT/HYD/S |PRAKASH, SaF;l'a ' AR(A
2 /2022 |KS/21/276 DT 25/11/2022 DR, CESTAT, KU r{1 ;; dmn)
HYDERABAD
Sharma, Head
Clerk-reg
RAMESH E)/If;ggrandum
CHANDRA .
4000 JHA, UNDER "égarding
01/12 |17(24)/2022-PL/NGT DT ! Rules AR(A
1202 119022 12811112022 SECRETARY, |0 ernin dmn)
2 POLICY AND 20VErnINng
Chairperson
LAW of the
DIVISION Tribunal-reg
Number of
4001 F.NO. sitting
/202 ?zlcgg CESTAT/MUM/CB/GEN/ K)/ITJI\SI:ETI_AT conducted r/o g\rsr(]l)A
2 20222/815 DT 25/11/2022 CESTAT,
Mumbai-reg
4002 F.NO. A-44(6)/GPE- MOHINDER  [forwarding of
01/12 SINGH, DR, GPF AR(A
1202 | 15099 UPICESTATICHE/2010  |~por T withdrawal dmn)
2 DT 30/11/2022 !

CHENNAI application in



4003
1202

4004
1202

4005
1202

4006
1202

4007
1202

4008
1202

4009
1202

4010
1202

4011
1202

01/12
12022

01/12
12022

01/12
12022

01/12
12022

01/12
12022

02/12
12022

02/12
12022

02/12
12022

02/12
12022

r/o Sh. K.
Ukkira
Pandian,
UDC-reg

Application
ANIL for CL for 1st

NIL DT 28/11/2022 CHOUDHAR [to2nd Dec.

Y MEMBER |and 5th to 6th
@) Dec, 2022-
reg
MANAS
F.NO. KUMAR Implementati
CESTAT/MUM/MACP/80 SINHA, AR, |on of MACP-
6 DT 21/11/2022 CESTAT, reg
MUMBAI

REGISTRAR, |Civil Appeal

D.NO.24592/2018/SEC- |SUPREME Nos. 7451-
XVII-A DT 10/11/2022 COURT OF 7452 of 2018-
INDIA reg
ANIL Permission

NIL DT 30/11/2022 CHOUDHAR for

Y MEMBER Pronounceme ar

) nt
Correction in

TEJO SHRI,
NIL DT 30/11/2022 STENO GR.I the uploaded
Appeal
Leave

CHANDER application
KANTA, SPS forCLon5
to 6 dec-reg

Forwarding
of leave letter
F.NO.A- and

NIL DT 30/11/2022

24(2)/LEAVE.FILE/SBP- MOHINDER |application
AR/CESTAT/CHE/2022 |SINGH,DR dated
DT 1/12/2022 28/11/2022 in
r/o Ms. Suja
B. Pillai-reg
Leave
MANWAR S
NIL DT 1/12/2022 SINGH. UDC ?Egllcatlon-
SANJAY, Leave

NIL DT 1/12/2022 CARE TAKER [application

DR(J)

PAto
Registr

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4012
1202

4013
1202

4014
1202

4015
1202

4016
/202

4017
/202

02/12

12022 NIL DT 1/12/2022

02/12

12022 NIL DT 30/11/2022

02/12

12022 NIE

02/12 F.NO. A-19012/143/2021-
/2022 \UIDAI/981 DT 29/11/2022

02/12 F.NO.01.CESTAT/BANG/
/2022 NSP DT 28/11/2022

02/12 CESTAT/AHD/PER/26/20
12022 22/476 DT28/11/2022

V.P.PANDEY,
DR, CESTAT,
BANGALORE

RANJU
MADHRA,
SPS

RANJU
MADHRA,
SPS

VIPIN
CHANDRA,
SECTION

OFFICER(HR)

V.P.

PANDEY, DR,

CESTAT,

BANGALORE

DR, CESTAT,
AHMEDABA

D

for 13 to 15
dec-reg

Leave
application
for 1/2 day
CL-reg

Joining report
after availing
leave-reg

Leave
application
for 12 days
from 5 dec to
16 dec-reg

Forwarding
of application
in r/o of Sh.
Satish Kumar
Bargujar, SO,
UIDAI(HQ)
for the post
od office
Manager
(CS)in
competition
Commission
of India on
deputation
basis-reg

Forwarding
of leave
application
for extension
of leave for
Cancer
treatment in
r/o Mr. N. S.
Pradeep,
UDC-reg

Forwarding
of joining
report dated
21/11/2022 in
r/o Sh. Ashok

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



Kumar, UDC,

CESTAT,
Ahd.-reg
Forwarding
UMA of EL
4018 SHANKER application in
1202 02/12 CESTAT/AHD/PER/65/20 VERMA, DR, r/o Sh. _ AR(A
5 /2022 |18/477 DT 29/11/2022 CESTAT, Ramesh Nair, dmn)
AHMEDABA M(J),
D CESTAT,
Ahd-reg
ROHIT Forwarding
KUMAR of pension
4019 11 FNOJMICESTATIKAM o' DR, papers AR(A
2 /2022 9018-11 DT 29/11/2022 CESTAT, submitted by dmn)
CHANDIGAR Smt. Kamala,
H SPS-reg
Leave
HEMANT L
4020 application
02/12 KUMAR, AR(A
/2202 12022 NIL DT 1/12/2022 STENO ;(r)(;rﬁ gz?éngL dmn)
GRADE-I
dec-reg
Supply of
certified copy
C.NO.IV(16)REVIEW/GS of CESTATSs
KUMAR final order
4021 1515 | T/DELHI- SATYAM No
/202 SOUTH/CESTAT/NITIN/ ' ) DR(J)
2 /2022 654/22-23/13698 DT GST, SOUTH |51105/2022
98/11/2022 DELHI Qt 24/11/2022
inr/o M/s
Nitin
Industries-reg
4022 VIJAI .
1202 5’22(% NIL KUMAR szfe‘it‘ggem DR())
2 ADV
4023 | PV.SUBBA SO pat
202 12022 NIL RAO, Pronounceme Registr
2 MEMBER(T) | ar
Monthly
4024 02/12 P.K.CHOUDH |Disposal
/202 12022 NIL DT 1/12/2022 ARY, Statement of |PA
2 MEMBER(J) |Appeal of

November



2022

Monthly
Disposal
4025 P. DINESHA,
1202 ?22(% NIL 1/12/2022 M(Q), itatee':fg]f of ba
2 CHENNAI pp
November
2022
SULEKHA I'\D/'I‘;ng'g’l
4026 BEEVI C.S,
1202 ?22(% NIL DT 1/12/2022 M(Q), itatee':fg; of ba
2 CESTAT, N(F))\F;ember
CHENNAI )00
4027 02/12 DR,CR,
1202 0055 NIL CESTAT, Cause list  PA
2 NEW DELHI
Sanction of
Rs. 54,000/-
4028 F.NO. ’
1202 ?2%%3 01/CESTAT/BANG/CEA/ gii\l%E:EoAFIé ‘;‘I’;i%EA ’g‘anr(]')A‘
2 RCS DT 2/12/2022
(approved)-
reg
Sanction of
Rs. 18,159/-
for medical
7%2; 05/12 [F.NO.01/CESTAT/BANG/ DR, CESTAT, CN'ag" in r/o AR(A
/2022 MED/NSP DT 2/12/2022 BANGALORE |~ > dmn)
2 Pradeep,
UDC
(approved)-
reg
4030 Sanction of
10 05/12 F.NO.01/CESTAT/BANG/ DR, CESTAT, Rs. 7,160/- AR(A
5~ /2022 LTCIVS DT 2/12/2022  BANGALORE (approved)- dmn)
reg
4031 Sanction of
100y 05/12 F.NO.0L/CESTAT/BANG/ DR, CESTAT, Rs. 17,250/- AR(A
2 /2022 EEL.VS DT 2/12/2022 BANGALORE |(approved)- dmn)
reg
F.NO. Requisition
;1;5,22 05/12 01/CESTAT/BANG/COU \[;'Ff '%’E@?AE}( " for AR(A
2 /2022 RTMASTER/ADMN. DT BANGALORE nomination of dmn)

28/11/2022 one candidate



4033
1202

4034
1202

4035
1202

4036
/202

4037
/202

4038
/202

4039
/202

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021

DT 30/11/2022

NIL 5/12/2022

NIL DT 28/11/2022

F.NO.PF/CESTAT/MUM/
ADMIN/PGC/825 DT

30/11/2022

NIL DT 1/12/2022

F.NO.3/CEGAT/MAS/200
1-VOL 1l DT 30/11/2022

NIL DT 5/12/2022

G.SHRIDHAR,
SPS

DIKHSHA
SINGH,
STENO-I

SULEKHA
BEEVIC.S,
M()

MANAS
KUMAR
SINHA, AR,
CESTAT,
MUMBAI

T.V.UNNIKRI
SHNAN, SPS
TO M(T)

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

SHENAJ
BANO,
STENO GR-I

for
appointment
in the post of
Court Master-
reg

Forwarding
od leave
application
and joining
report in r/o
Mohinder
Singh, DR-
reg

Intimation to
apply for
passport-reg
Leave
application
for 2nd and
5th dec.-reg

Joining report
of sh. P. G.
Chandekar as
a Head Clerk-
reg

Request for
permission to
avail LTC &
leave
encashment
in r/o Sh.
Sanjiv
Srivastava,
M(T)-reg
Verification
of Service on
completion
25 years in
r/o Sh. P. Rex
Jerald, Steno
l, -reg

Joining
Report

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)



4040
1202

4041
1202

4042
1202
2

4043
1202
2

4044
1202
2

4045
1202

4046
1202

4047
/202

4048
1202

05/12
12022

05/12 F.NO.01/CESTAT/HYDI/E
/2022 [STT/17-11 DT 2/12/2022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

05/12
12022

NIL DT 31/10/2022

NIL DT 21/11/2022

NIL DT 15/11/2022

NIL DT 29/11/2022

NIL

NIL

NIL

NIL

HANU
BHASKAR,
ADV

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

AR,
SUPREME
COURT OF
INDIA

ALL INDIA
REPORTER
PVT. LTD.

C.J.
MATHEW,
M(T),
MUMBAI

S. K. PATI,
M(@)

AJAY
SHARMA,
M(@)

REKHA
SHEKHAWAT
, STENO-I

RAMESH
NAIR, M(J)

Profession
fee bill-reg

Renewal of

Lease Accoun
agreement for |t
CESTAT, Section
Hyderabad

Civil Appeal

o DR(J)

Pre receipted
Bill in
Triplcate-reg
Permission
for
Pronounceme
nt

Monthly
Disposal
Statement of
Appeal of
November
2022

Monthly
Disposal
Statement of
Appeal of
November
2022-reg

Monthly
Disposal
Statement of
Appeal of
Hon
President for
November
2022-reg

Monthly
Disposal
Statement of
Appeal of

DR(J)

PAto
Registr
ar

PA

PA

PA

PA



November

2022-reg
Monthly
Disposal
4049 MR. S. K.
1202 99112 i MOHANTY, Swatementof /o,
12022 Appeal of
2 M(J)
November
2022-reg
DR, SINGLE
4050 !
05/12 MEMBER .
/2202 12022 NIL APPEAL Cause list PA
BRANCH
Suitability of
person with
S. disabilities
4051 06/12 F.NO.A-50050/120/2022- BHOWMICK, for AR(A
/202 12022 AD.IC (CESTAT) DT UNDER recruitment to dmn)
2 30/11/2022 SECRETARY the post of
OF THE GOl )
Assistant
Registrar-reg
Forwarding
4052 F.NO.A- MOHINDER |of Ie_ave_and
1202 06/12 24(2)/LEAVE.FILE/SBP- SINGH, DR, application dt AR(A
2 /2022 AR/CESTAT/CHE/2022 |CESTAT, 28/11/2022, dmn)
DT 1/12/2022 CHENNAI Ms. Suja B.
Pillai-reg
Forwarding
of EL
owa
4053 SHANKAR leave
1202 06/12 CESTAT/AHD/PER/18/20 VERMA, DR, sanction AR(A
2 /2022 22/480 DT 30/11/2022 CESTAT, order in /o dmn)
AHMEDABA
D Sh. Uma
Shankar
Verma, DR-
reg
MANAS Joining report
4054 06/12 F.NO.PF/CESTAT/MUM/ KUMAR of sh. P. G. AR(A
/202 12022 ADMIN/PGC/825 DTD  SINHA, AR, |Chandekar as dmn)
2 30/11/2022 CESTAT, a Head Clerk-
MUMBAI reg
4055 06/12 F.NO.01/CESTAT/BANG/ V.P.PANDEY, Forwarding AR(A

/202 /2022 |COMP.ADV/MN DT DR, CESTAT, |of application dmn)



4056
1202

4057
1202

4058
/202

4059
/202

4060
/202

4061
1202

4062

06/12
12022

06/12
12022

06/12
12022

06/12
12022

06/12
12022

06/12
12022

06/12

1/12/2022

F.NO.01/CESTAT/BANG/
VPP DT 1/12/2022

F.NO.01/CESTAT/BANG/
BSS DT 1/12/2022

F.NO.CESTAT/MUM/AD
MN/SS/21/818 DT
29/11/2022

GEXCOM/REV/MISC/20
20-REV-0/0 COMMR-
CGST-UJJAIN/3908 DT
NIL

F.NO.21/CESTAT/HYD/
M-STAT/15/281 DT
1/12/2022

NIL

NIL DT 6/12/2022

BANGALORE

V.P.PANDEY,
DR, CESTAT,

BANGALORE

V.P.PANDEY,
DR, CESTAT,

BANGALORE

AR, CESTAT,
MUMBAI

NIKHIL
KUMAR
GANDHI,
DEPUTY
COMMISSIO

NER(REVIEW

)

DR, CESYAT,

HYDERABAD

CJ.
MATHEW,

M(T),MUMBA

KISHAN

for personal
computer
advance-reg

Forwarding
of leave
application
alongwith
joining report
-reg

Forwarding
of leave
application
alongwith
joining report
in r/o Sh.
Balasubrama
ni S, Ar-reg

Intimation
letter
regarding
appearing in
Competitive
Examination-
reg

Request to
provide
certified
copies of
CESTAT
Final Order to
Ujjain
Commissione
rate-reg

Monthly
Statement of
Appeal of
November
2022

Monthly
Disposal

Statement of |PA

Appeal of
Nov. 2022

Additional

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

4063
1202

4064
/202

4065
1202

4066
1202

4067
1202

4068
/202

4069
1202

4070

12022

06/12
12022

07/12
12022

07/12
12022

07/12
12022

07/12
12022

07/12
12022

07/12
12022

07/12

NIL DT 6/12/2022

NIL

NIL DT 5/12/2022

NIL 5/12/2022

F.NO.2(5)/PF/S.W/CESTA
T/ALLD/2022 DT

5/12/2022

G-18(1)/CASH-
MISC/CESTAT/CHE/2016
V-1 DT 6/12/2022

NIL DT 6/12/2022

NIL DT 30/11/2022

KUMAR,
ASST.
SECTION
OFFICER,
AAR CELL &
CA CELL

HARSHITA
PANDEY, AR

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

V.P.PANDEY,
DR, CESTAT,
BANGALORE

S.K.PATI,

office space-
reg

# days CL to
avail home
town LTC to
visit Jammu
& Kashmir-
reg

Profarma for
applying for
Admin ID by
eligible
offices for
GPRA-regf

Forwarding
of un-availed
portion of
joining period
to be credit
into EL
account-reg

Certificate of
assumption of
charge -reg

Forwarding
of joining
report-reg

Recovery of
over/excess
payment to
Mrs Suja B
Pillai, AR-reg

Application
for one day
CLon
5/12/2022-reg

Request for

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



/202 /2022
2

4071
1202 07/12

12022

4072

1202 07/12

12022

4073

1202 07/12

12022

4074
1202 07/12

12022

4075
1202 07/12

12022

4076
1202 07/12

12022

4077
1202

07/12
12022

NIL DT 6/12/2022

F.NO.13/1/2021/U.NI(T/A
)/2367-2416 DT 5/12/2022

NIL

NIL

CESTAT/AHM/M(J)/DISP

OSAL 2022/483 DT
1/12/2022

NIL DT 6/12/2022

F.NO.36(1)/MISC

M(J)

P.K.CHOUDH
ARY,
MEMBER(J)

MINISTRY OF
HOME
AFFAIRS,
DEPT. OF
LANGUAGE

RACHNA
GUPTA, M(J)

P.V.SUBBA
RAO,
MEMBER(T)

RAMESH
NAIR, M(J)

C J MATHEW,
M(T)

SWAPNIL

JUDICIAL/CESTAT/ALL TIWARI, AR,

grant of one
day CL on
5th dec. and
one day RH
on 6th dec.
alongwith
permission to
avail public
holidays and
to leave the
HQs-reg

CL with
station leave
permission-
reg

Hindi word
typing-reg

Monthly
Disposal
Statement of
Appeal of
November
2022-reg

Monthly
Disposal
Statement of
Appeal of
November
2022-reg

Monthly
Disposal
Statement of
Appeal of
November
2022-reg

Permission
for
Pronounceme
nt -reg
Permission
for re-

PA

PAto
Registr
ar

PAto
Registr

dmn)

AR(A

dmn)

AR(A

dmn)



2 D.2015-PART II DT CESTAT, listening -reg ar

5/12/2022 ALLAHABAD
4078 F.NO.16(1)/ACCO&GH/C SWAPNIL —Sanction of
07/12 TIWARI, AR, |Rs. 31,488/- AR(A
/202 ESTAT/ALLD/2015-
2 /2022 PART-1I DT 5/12/2022 CESTAT, (approved)- dmn)
ALLAHABAD reg
4079 F.NO.39(1)/0UT SWAPNIL Sanction of
07/12 TIWARI, AR, |Rs. 41,742]- AR(A
/202 SOURCE/MTS/CESTAT/
5 /2022 2016 DT 5/12/2022 CESTAT, (approved)- dmn)
ALLAHABAD reg
Sanction of
4080 DR, CESTAT, |Rs. 49,956/-
1202 072 N1 DT 5/12/2022 CHANDIGAR [for GeM bill AR(A
/2022 dmn)
2 H (approved)-
reg
Final order
number
71208321 07/12 |F.NO./CESTAT/MISC/202 DR, CESTAT, ][f(;””?‘t’ﬁg AR(A
/2022 |2 DT 6/12/2022 MUMBAI . dmn)
2 website and
renumbered-
reg
Monthly
4082 RAJU, M(T), Disposal
1202 07/12 CESTAT/AHM/MT/2022/ |CESTAT, Statement of PA
5 /2022 |484 DT 6/12/2022 AHMEDABA |Appeal of
D November
2022
Office order
4083 dt 5/12/022
07/12 HARSHITA
/202 12022 NIL DT 5/12/2022 PANDEY, AR reg. stenq PA
2 posted with
M(T)
Sanction of
Rs.
4084 DR, CESTAT,
1202 212N DT 571212022 CHANDIGAR 12:42.508/- AR(A
12022 (approved) dmn)
2 H
towards rent
bill-reg
Final order
4085 08/12 [F.NO./CESTAT/MISC/202 KRIPA number PA t_o
1202115002 |2 DT 771212022 SHANKAR, | oved  [Regist
2 DR, MUMBAI ar

from the



website and

renumbered-
reg
Monthly
4086 ANIL Disposal
08/12 CHOUDHAR |Statement of
/2202 12022 NIL DT 7/12/2022 Y MEMBER  Appeal of PA
) Nov. 2022-
reg
Appeal No.
C/27184/201
4087 08/12 F.NO.1/CESTAT ||\3/|AAIT\|A|\SSU,§EA 3 of M/s PA to
/202 BANG/JUDL/C/27184/201 ' " |[FORBES and |Registr
/2022 CESTAT,
2 3 DT 1/12/2022 COMPANY Jar
BANGALORE
Itd. vs CC
Cochin-reg
4088 T.VISWA EAEBEZZ
08/12 PRAKASH,
/2202 12022 NIL DT 2/12/2022 DR, CESTAT. is;eergleg; of |PA
MUMBAI \Nov. 2022
4089 08/12 DR,CR,
/202 12022 NIL CESTAT, Cause list PA
2 NEW DELHI
Leave
4090 ne/15 LALIT ?Popri:catlon AR(A
/202 NIL DT 7/12/2022 PRASAD
2 /2022 PANT. SPS 5/12/2022 to dmn)
’ 16/12/2022-
reg
4091 Intimation to
/202 08/12 NIL DT 7/12/2022 POOJA, LDC |apply for AR(A
12022 dmn)
2 passport-reg
Request for
4092 leave and
1202 %12\ pT 211272022 P.DINESHA, | o rmission to AR(A
12022 M(J) . dmn)
2 leave station-
reg
4093 SANJIV Permission to
1202 ?2852 NIL DT 1/12/2022 SRIVASTAVA avail for ﬁnfr(]')“
2 , MEMBER(T) |LTC-reg
4094 09/12 F.NO.01/CESTAT/BANG/ DR, CESTAT, |Sanction of AR(A

/202 /2022 RCS DT NIL BANGALORE Rs. 13,478/- dmn)



4095
1202

4096
1202

4097
1202

4098
1202

4099
/202

4100
1202

4101
/202

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

F.NO.01/CESTAT/BANG/ DR, CESTAT,
RCS DT 7/12/2022

F.NO.

01/CESTAT/BANG/AN.

DT 7/12/2022

F.NO.

01/CESTAT/BANG/BNPL

DT 7/1/2022

F.NO.03/CESTAT/BANG/
F.M DT 6/12/2022

F.NO.01/CESTAT/BANG/
ELECT. DT 5/12/2022

NIL 8/12/2022

NIL DT 8/12/2022

BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

KRISHAN

KUMAR, UDC

DOROTHY
JOSEPH,
STENO

for Sh. Ram
Chandra
Saroj, UDC
(approved)-
reg

Sanction of
Rs. 5,628/-
for Sh. Ram
Chandra
Saroj, UDC
for
reimburseme
nt towards
office
expenditure-
reg
(approved)

Sanction of
Rs. 2824/- for
Sh.
Ashwathnara
yana, MTS-
reg(approved)

Sanction of
Rs. 5,045/-
for BNPL
Bill-reg
(approved)
Sanction of
Rs. 12,980/- -
reg(approved)

Sanction of
Rs. 18,832/-
for electricity
bill-reg
(approved)

Ex-post facto
permission
for IVF
treatment of
his wife-reg
Request for
EL and RH-
reg

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4102
1202

4103
1202

4104
/202

4105
1202

4106
/202

4107
/202

4108
/202

4109

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12

F.NO.

11/CESTAT/HYD/ADMI
N/15-11/285 DT 5/12/2022

F.NO.04/CESTAT/HYDI/T
VP/21/283 DT 2/12/2022

NIL 5/12/2022

F.NO.01/CESTAT/HYD/E
STT/17-11/282 DT

2/12/2022

F.NO.2(5)/P.F/S.W/CEST
AT/ALLD/2022 DT

5/12/2022

F.NO.2(5)/P.F./S.W./CEST
AT/ALLD/2022 DT

5/12/2022

NIL DT 8/12/2022

NIL DT 8/12/2022

GRADE |

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SEEMA
SADANA, SPS

SEEMA

Forwarding
of application
reg. prior
intimation to
the
Controlling/A
dministrative
Authority for
submission of
passport
application-
reg

Forwarding
of leave
application of
T.Viswa
Prakash, DR-
reg

Certificate of
assumption of
charge -reg

Renewal of
Lease
agreement for
CESTAT,
Hyderabad

Forwarding
of un-availed
portion of
joining period
to be credit
into EL
account-reg

Forwarding
of joining
report

Medical
Reimburseme
nt claim-reg

Medical

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202
2

4110
1202
2

4111
1202
2

4112
/202
2

4113
1202
2

4114
/202
2

4115
1202
2

12022

09/12
12022

09/12 |8(2)/PF/J.K.JLDC/CESTA

12022

09/12
12022

09/12
12022

09/12 F.NO.17(1)/MS/CESTAT/
/2022 ALD/2018-19 DT NIL

09/12
12022

NIL DT 6/12/2022

F.NO.

T/ALLD/2016 DT
8/12/2022

C.NO.VI11(30)CUS/NCC/
REC/BBN/34/2015/11477

DT 30/11/2022

NIL DT 2/1/22022

F.NO.17(1)/MS/CESTAT/

ALD/2018-19 DTD
2/12/2022

SADANA, SPS Reimburseme

SANTOSH
KUMAR
TIWARI, DR,
CESTAT,
NEW DELHI

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

DY.
COMMISSIO
NER (TAR.),
NOIDA
CUSTOMS
COMMISSIO
NERATE

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

nt claim-reg

Permission
for
reimburseme
nt of bill-reg

Draft pay
fixation -reg

Status of
Appeal Filed
by Sh.
Manoranjan
Kumar S/o
Sh.
Ramkishor
Singh & Sh.
Chitranajn
Kumar S/o
Sh.
Ramkishor
Singh against
order in
Appeal Nos.
NOI/CUST/0
00/APP/416-
17/14-15 dtd
31.03.2015-
reg

Bench wise
disposal of
cases during
month of
Nov.2022

Monthly
statement for
the month of
Nov. 2022

Pendency of
Single
Member
Bench cases

CT
Section

Accoun

Section

DR(J)

DR(J)

DR(J)

DR(J)



4116
1202 09/12

12022

4117
1202 09/12

12022

4118
1202 09/12

12022

4119
1202 09/12

12022

4120

1202 09/12

12022

4121

1202 09/12

12022

4122
1202 09/12

12022

4123
1202 09/12

12022

4124 09/12
/202 /2022

NIL 8/12/2022

NIL DT 8/12/2022

NIL DT 7/12/2022

NIL

F.NO.01/CESTAT/BANG/
VS DT 6/12/2022

NIL DT 6/12/2022

NIL DT 9/12/2022

F.NO.67/PERSN/CESTAT
/KOL/2018/218 DT
6/12/2022

F

NO.8(2)/PF/J.K./LDC/CES TIWARI, AR,

CHANDER
KANTA, SPS

M.V.S.
SRIDHAR,
ADV.

C.J.
MATHEW,
M(T),
MUMBAI
DR,CR,
CESTAT,
NEW DELHI

DR, CESTAT,
BANGALORE

SULEKHA
BEEVI C.S,
M(Q)
KISHAN
KUMAR,
ASST.
SECTION
OFFICER,

AAR CELL &

CA CELL

T. K.

SARKAR, DR,

CESTAT,
KOLKATA

SWAPNIL

Correction in |PA to
the uploaded |Registr
Appeal ar

K.
Ramachandra
Rao
Transmission
& Project
Pvt. Ltd
Case-reg

Permission
for
Pronounceme
nt

PAto
Registr
ar

PAto
Registr
ar

Cause list PA

Sanction of
Rs. 17,700/-
(approved)

Joining
Report

Lok Sabha
Questions
Dy. No. 5168
reg. Setting
up of
Tribunal

Forwarding
of application
for the post of
Supdt.
National
Archive of
India
submitted by
Sh. Akhilesh
Rajak ,UDC-
reg

Forwarding
of joining

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4125
1202

4126
1202

4127
1202

4128
/202

4129
/202

4130
/202

4131
/202

4132
1202

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

09/12
12022

12/12
12022

12/12
12022

TAT/ALLD/2016 DT CESTAT,

5/12/2022 ALLAHABAD
RITVIK
F.NO.E.11020/1/2022- PANDEY,
HINDI-IV/DOR DT JOINT
10/11/2022 SECRETARY(
REVENUE)
ANIL
CHOUDHAR
NIL DT 9/12/2022 Y MEMBER
()
CHANDER
NIL DT 9/12/2022 KANTA, SPS

C.NO.IV(16)/REVIEW/GS

T/DELHI- Y
SOUTHICESTAT/BUREA >3 "2
U/662122-23/14190 DT (221>
5/12/2022
F.NO.7(STST)CESTAT/C E‘S%AEFS{TKAATR’
ALI0G212 DT 5/12/2022 |02 “E318
SANTOSH
KUMAR
NIL DT 8/12/2022 TIWARI, DR,
CESTAT,
NEW DELHI

F.NO.25(1)/FM/CESTAT/ |SWAPNIL
ALLD/2015 DT TIWARI, AR,
12/12/2022 ALLAHABAD

F.NO.13(1)/T&I/CESTAT/ |SWAPNIL
ALLAHABAD/2015- TIWARI, AR,
PART-1I DT 9/12/2022 ALLAHABAD

report in r/o
Sh. Jaikishan,
UDC-reg

Reg. hindi
language

Leave
application
from 12 dec
to 14
dec,2022-reg

Leave
application
from 12 dec
to 14 dec,
2022-reg

Review of
CESTATs
Final Order-
reg

Institution,
Disposal and
Pendency etc
for the month
of November
2022-reg

Request for
withdrawal of
letter of
warning-reg

Sanction of
Rs. 3802/- for
BNPL
(approved)-
reg

Sanction of
Rs. 9410/- for
BSNL(approv
ed)-reg

DR(J)

PAto
Registr

ar

AR(A
dmn)

AR(A
dmn)

DR(C
R)

AR(A
dmin)

AR(A
dmin)



4133
1202

4134
1202

4135
1202

4136
/202

4137
1202

4138
1202

4139
/202

4140
1202

4141
1202
2

12/12
12022

12/12
12022

12/12
12022

12/12
12022

12/12
12022

12/12
12022

12/12
12022

12/12
12022

12/12
12022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 9/12/2022

NIL DT 8/12/2022

F.NO.1(3377)/2020/AFT/P
B DT 9/12/2022

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

SANTOSH
KUMAR
TIWARI, DR,
CESTAT,
NEW DELHI

DOC,
CHAIRMAN
ELECTION

Sanction of
Rs. 26,005/-
(approved)-
reg

Sanmction of
Rs. 27,761/-
for Electricity
Bill(approved
)-reg
Sanction of
Rs. 4342/- for
BNPL
facility-reg
(approved)
Sanction of
Rs. 1615/- for
drinking
water-reg
(approved)

Sanction of
Rs. 3004/- for
BSNL-reg
(approved)

Seeking
approval for
House
keeping item
for ntribunal
from GeM
store-reg
(approved)

Seeking
approval for
AMC
repairng-reg

Request for
withdrwal of
letter of
warning-reg

Submission
of Final List
of voters who

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



4142
1202

4143
1202

4144
1202

4145
1202

4146
1202

4147
/202

4148

12/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12

NIL DT 9/12/2022

F.NO.A.19011/2/2013-
SO(AD.1C).(CESTAT)
DTD 7/6/2022

F.NO.E 12012/2/2021-
HINDI-4-DOR DT
2/12/2022

NIL DT 9/12/2022

NIL DT 16/11/2022

F.NO.A-19(1)/PERS.

FILE/BS-AR/CHE/2021

DT 8/12/2022

F.NO.A-

COMMITTEE

C.J.
MATHEW,
M(T),
CESTAT,
MUMBAI

S.
BHOWMICK,
UNDER
SECRETARY
OF THE GOl

PRITI
SELARE

BHAGAT
SINGH, DOC,
CHAIRMAN
ELECTION
COMMITTEE,
AFT BAR
ASSOCIATIO
N

BHAGAT
SINGH, DOC,
CHAIRMAN
ELECTION
COMMITTEE,
AFT BAR
ASSOCIATIO
N

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

MOHINDER

have voted in
the preceding
elections-reg

Permission
for
pronounceme
nt of order

PAto
Registr
ar

Application
of Shri Anil
Choudhary,M
(J), CESTAT,
New Delhi
for the post of
Chaiperson in
Central
Electricity
Regulatory
Commissione
r (CERC)-reg

Regarding
hindi
language

Submission
of final list of
voters who
have voted in
the preceding
elections.

Submission
of final list of
voters who
have voted in
the preceding
elections.

Submission
of Certificate-
reg

Intimation of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

4149
1202

4150
/202

4151
/202

4152
1202

4153
1202

4154
1202

4155
1202

4156
1202

12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

19(1)/PERS.FILE/SB-
M(J)/CESTAT/CHE/2017
DT 8/12/2022

F.NO.A-
20(2)/PERS.FILE/SKT-
HC/CHE/2022 DT
8/12/2022

F.NO.CESTAT/MUM/AD
MN/SK/22 DT 2/12/2022

F.NO.18(1)/MISC/CESTA
T/ALD/2015-PART-IV
DT 8/12/2022

F.NO.18(1)/MISC/CESTA
T/ALD/2015-PART-IV
DT 8/12/2022

F.NO.4(1)/PF/ARVIND/S
TENO-
I1/CESTAT/ALD/2016
DT 8/12/2022

NIL DT 12/12/2022

NIL DT 6/12/2022

F.NO.

SINGH, DR,
CESTAT,
CHENNAI

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

AR,CESTAT,
MUMBAI

SWAPNIL
TIWARI, AR,
CESTAT,

ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,

ALLAHABAD

SWAPNIL
TIWARI, AR,
CESTAT,

ALLAHABAD

P.K.CHOUDH
ARY,
MEMBER(J)

P.K.CHOUDH
ARY,
MEMBER(J)

RAJU, M(T),

CESTAT/AHD/66/2020/48 CESTAT,

8 DT 6/12/2022

AHMEDABA

availment of
LTC for the
block 2022-
reg

Forwarding
request of
Shri Shishir
Kumar
Thakur, Head
Clerk-reg

Intimation
letter
regarding
appearing in
Competitive
Examination-
reg

Office work
in hindi
language -reg

Office work
in hindi
language -reg

Forwarding
of intimation
regarding Sh.
Arvind
Kumar
Pandey,
Steno-1l-reg

CL with
station leave
permission-
reg

CL with
station leave
permission-
reg
Encashment

of leave and
availment of

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4157
1202

4158
1202

4159
1202

4160
1202

4161
1202

4162
1202

4163
/202

4164
1202

4165
/202

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

F.NO.CESTAT/AHD/PER
12012/485 DT 6/12/2022

F.NO.01/CESTAT/BANG/
EEL/VS DT 12/12/2022

F.NO.01/CESTAT/BANG/
LTC/AP DT 12/12/2022

NIL DT 12/12/2022

NIL DT 5/12/2022

NIL DT 7/12/2022

NIL DT 7/12/2022

NIL DT 9/12/2022

NIL DT 13/12/2022

RAJU, M(T),
CESTAT,
AHMEDABA
D

DR, CESTAT,

BANGALORE

DR, CESTAT,

BANGALORE

DR, CESTAT,
CHANDIGAR
H

C.J.
MATHEW,
M(T),
MUMBAI

SANJIV

SRIVASTAVA
, MEMBER(T)

SUDHAKARA

N. A, SPS,
CESTAT,
MUMBAI

SUDHAKARA

N. A, SPS,
CESTAT,
MUMBAI

DOROTHY
JOSEPH,
STENO

4 years LTC
(for the block
years 2018-
2021-
extended)-reg

CL availing-
reg

Sanction of
Rs. 15,180/-
for Sh. Aslam
Pasha, MTS-
reg
(approved)

Sanction of
Rs. 2550/-
(approved)-
reg

Sanction of
Rs. 20,650/-
(Approved)
for AMC-reg

Leave
application

Permission to
avail LTC for
Family-reg
Application
for Leave in
r/o C. J.
Mathew,
M(T)-reg
Application
for Leave in
r/o C. J.
Mathew,
M(T)-reg
Joining report
after availing
leave-reg

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4166
1202

4167
1202

4168
1202

4169
1202

4170
1202

4171
/202

4172
/202

4173
1202

4174
/202

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

13/12
12022

14/12
12022

14/12
12022

14/12
12022

NIL DT 13/12/2022

NIL DT 12/12/2022

NIL DT 12/12/2022

C.NO.IV(16)REVIEW/GS
T/DELHI-
SOUTH/CESTAT/BLACK
BERRY/665/22-23/14541
DT 8/12/2022

C.NO.IV(16)REVIEW/GS
T/DELHI-
SOUTH/CESTAT/SINGT
EL/666/2022-23/14539
DATED 8/12/2022

NIL DT 13/12/2022

NIL DT 13/12/2022

NIL DT 13/12/2022

F.NO.
PF/CESTAT//IMUM/SS/20
21 DT 8/12/2022

GRADE |

DOROTHY
JOSEPH,
STENO
GRADE |

HEMANT
KUMAR,
STENO
GRADE-I

V.P.PANDEY,
DR, CESTAT,
BANGALORE

KUMAR
SATYAM,

GST, SOUTH

DELHI

KUMAR
SATYAM,

GST, SOUTH

DELHI

AD.IC

ANITHA

JAYAKUMAR

, SPS

HEERA LAL,

TWD

MANAS
KUMAR
SINHA, AR,
CESTAT,
MUMBAI

Request for
Earned
Leave-reg

Joining
Report

Leave
application
for 1/2 day
CL-reg

Review of
CESTATs
Final Order-
reg

Review of
CESTATs
Final Order-
reg

Rajya Sabha
Unstarred

Question No.

1060-reg

One day EL
on
14/12/2022-
reg

Leave
application
for EL from
14dec to 16
dec-reg

Technical
resignation
from service
in r/o of
Sankalp

Shukla, MTS-

reg

DR()

DR()

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4175
1202

4176
1202

4177
1202

4178
/202

4179
/202

4180
1202

4181
/202

4182
1202

14/12
12022

14/12
12022

14/12
12022

14/12
12022

14/12
12022

14/12
12022

15/12
12022

15/12
12022

F.NO.04/CESTAT/HYDI/S
KS/21 DT 13/12/2022

F.NO.18(1)/MISC/CESTA
T/ALD.2015-PART IV DT
09/12/2022

F.NO.
05/CESTAT/BANG/WAT
ER DT 14/12/2022

F.NO.05/CESTAT/BANG/
RENT DT 12/12/2022

F.NO.29/CESTAT/BANG/
TELE DT13/12/2022

F.NO.01/CESTAT/BANG/
EEL/AN DT 13/12/2022

NIL DT 14/12/2022

F.NO.04/CESTAT/HYDI/S
KS/21 DT 14/12/2022

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

SWAPNIL
TIWARI, AR,
CESTAT,
ALLAHABAD

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DR, CESTAT,
CHANDIGAR
H

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

Forwarding
of request
letter dt.
5/12/2022 for
grant of
Special CL to
Sh. Sanjay
Kumar
Shukla, Head
Clerk-reg

Seeking
approval for
Change of
Signatory-reg

Sanction of
Rs. 19,291/-
for
water(approv
ed)-reg
Sanction of

Rs. 4,84,058/-
(approved)

Sanction of
Rs. 5,095/-
(Approved)
for BSNL-reg

Sanction of
Rs. 15,180/-
for Sh.
Ashwathnara
yana, MTS-
reg

Sanction of
Rs. 9342/- for
Smt. Kamala,
SPS,CESTA
T,
Chandigarh-
reg

Forwarding
of revised
appointment
letter issued
by YHAI in

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4183
1202

4184
1202

4185
/202

4186
/202

4187
1202

4188
/202

4189
1202

15/12
12022

15/12
12022

15/12
12022

15/12
12022

16/12
12022

16/12
12022

16/12
12022

CESTAT/AHD/ADMN/ST
AFF POSTING/03/13/493
DT 12/12/2022

NIL DT 14/12/2022

NIL DT 12/12/2022

NIL DT 15/12/2022

F.NO.01/CESTAT/BANG/
R-BOOK DT 15/12/2022

F.NO.01/CESTAT/BANG/
MISC. DT 15/12/2022

NIL DT 15/12/2022

UMA
SHANKAR
VERMA, DR,
CESTAT,
AHMEDABA
D

ANJANI,
HINDI
TRANSLATO
R

SSC (HQ)

AD.IC

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

SANJIV

r/0 Sh. Sanjay
Kumar
Sharma, Head
Clerk-reg

Forwarding
of proforma
for
recruitment to
the post of
Court Master-
reg

Leave
application-
reg

Notice for
combined
Higher
Secondary
level
examination
2022-reg

Sanctioned
strength of
employees in
Ministreies/D
epartment-reg

Sanction of
Rs. 1700/- for
Book Centre-
reg

Sanction of
Rs 4080/-
(approved)-
reg

Permission to
leave the
headquarters
during the

SRIVASTAVA period of

, MEMBER(T)

vacation (as
per CESTAT
calendar- 26
to 30

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4190
1202

4191
1202

4192
1202

4193
1202

4194
/202

4195
/202

4196
1202

4197

16/12
12022

16/12
12022

16/12
12022

16/12
12022

16/12
12022

16/12
12022

16/12
12022

16/12

NIL DT 15/12/2022

NIL DT 15/12/2022

F.NO.2/13(NG)2022-R&R
AND DC(PF-1) DT

9/12/2022

F.NO.8/8/RKS/DR/ADMN

/CHD-2022 DT
12/12/2022

F.NO.20/CESTAT/HYD/
MACP/21/288 DT

13/12/2022

F.NO.04/CESTAT/HYDI/T
VVP/21/289 DT 13/12/2022

F.NO.PF/PGC/CESTAT/
MUM/849 DT 9/12/2022

SANJIV
SRIVASTAVA
, MEMBER(T)

POOJA, LDC

S.K. MANDI,
UNDER
SECRETARY

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,
CHANDIGAR
H

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

T.VISWA
PRAKASH,
DR, CESTAT,
HYDERABAD

MANAS
KUMAR
SINHA, AR,
CESTAT,
MUMBAI

CESTAT/AHD/PER/69/20 UMA

dec,2022-reg

Toavail LTC
for visiting
his hometown
at Bhopal and
request for
CL on 29 and
30 dec, 2022-
reg

Reply to
memo dated
9/12/2022-reg

Redeploymen
t of Surplus
staff-issue of
NOC-reg

Regarding
changing of
signature in
Bank
Account
w.r.t. the
account no.
50310865880
of CESTAT,
Chandigarh

Implementati
on of MACP
scheme-reg

Forwarding
of leave
application of
Sh. T.
Vishwa
Prakash, DR-
reg

Forwarding
of Pay
Fixation-reg

Forwarding

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



/202 /2022 |18/494 DT 13/12/2022

2

4198
1202

4199
/202

4200
1202

4201
/202

16/12
12022

16/12
12022

16/12
12022

16/12
12022

F.NO.CESTAT/MUM/AD
MN/VK/SB/22/850 DT
12/12/2022

F.NO.11/CESTAT/HYD/A
DMN/15-11/287 DT
13/12/022

NIL DT 15/12/2022

NIL DT 15/12/2022

SHANKAR
VERMA, DR,
CESTAT,
AHMEDABA
D

MANSA
KUMAR
SINHA, AR,
CESTAT,
MUMBAI

T.VISWA
PRAKASH,
DR, CESTAT,

HYDERABAD

CHANDER
KANTA, SPS

MUKESH
GUPTA,
DR,CESTAT

of application
for the post of
private
Secretary on
deputation in
Jaipur Metro
rail
Corporation
of sh.
Kanhaiya
Lal,SPS,CES
TAT,Ahm-
reg

Intimation
letter
regarding
appearing in
Competitive
Examination-
reg

Forwarding
of list of
closed
holiday
during year
2022 for
Central Govt.
offices
located in
Telegana
state-reg

application
for availing
EL from 12
to 14 dec,
2022 and
joining report
on
15/12/2022-
reg

CL
application
on
16/12/2022-
reg

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4202
1202

4203
1202

4204
1202

4205
1202

4206
1202

16/12

12029 NIL DT 12/12/2022

16/12

12022 NIL DT 14/12/2022

16/12 F.NO.CESTAT/MUMBAI/ DR, CESTAT,

P.DINESHA,
M(QJ)

ISTM

/2022 |GEN/2022 DT 15/12/2022 MUMBAI

16/12

12022 NIL DT 13/12/2022

F.NO.A-50050/115/2022-
CESTAT-AD.IC DT
12/12/2022

16/12
12022

ANIL
CHOUDHAR
Y MEMBER

()

S.
BHOWMICK,
UNDER
SECRETARY
OF THE GOl

Application
for availing
duty on
12/12/2022
from EL 6 to
9 dec, 2022-
reg

2 day online
workshop on
Noting &
Drafting d for
Section
Officers/Assi
stant Section
Officers or
equivalent
from 27th to
28th March,
2023-reg

Constitution
of special
bench for
recording the
statement of
facts in the
matter of
Nucleus
Securities Itd.
vs. Commr.
of Customs ,
Mumbai in
Appeal No.
C/50/1997-
reg

Permission
for
Pronounceme
nt

Cases
pending
before
CESTAT,
Bangalore-
reg

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr

AR(A
dmn)

AR(A
dmn)



4207
1202

4208
1202

4209
1202

4210
/202

4211
/202

4212
/202

4213
/202

16/12
12022

16/12
12022

16/12
12022

16/12
12022

16/12
12022

19/12

NIL DT 12/12/2022

NIL DT 12/12/2022

NIL DT 12/12/2022

NIL

NIL DT 16/12/2022

F.NO.01/CESTAT/BANG/

/2022 ADMN. DT 16/12/2022

19/12
12022

F.NO. R-20011/82/2022-
CESTAT-DOR-DOR DT
13/12/2022

BALASUBRA
MANI S, AR,
CESTAT,

BANGALORE

BALASUBRA
MANI S, AR,
CESTAT,

BANGALORE

BALASUBRA
MANI S, AR,
CESTAT,

BANGALORE

DR, SINGLE
MEMBER

APPEAL

BRANCH

AD.IC

DR, CESTAT,

BANGALORE

S.
BHOWMICK,
UNDER
SECRETARY
OF THE GOl

Submission
of
explanation

in Appeal
Nos.
St/1252/2010,
1700/2012,
1721/2011,
3466/2012-
reg

Submission
of
explanation
in Appeal No.
ST/1977/201
2-reg
Submission
of
explanation
in Appeal
Nos.
St/472/2007-
reg

Casual list -
reg

Rajya Sabha
question-reg

Sanction of
Rs. 7080/-
(Approved)-
reg

RTI
application
dt. 8/12/2022
received from
Ankita
Tripathi-
Transfer of
application
u/s of the RTI
Act, 2005-reg

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PA

Admini

AR(A
dmin)

AR(A
dmn)

stration |CPIO

Section



4214
1202

4215
1202

4216
1202

4217
/202

4218
/202

4219
/202

19/12
12022

19/12
12022

19/12
12022

19/12
12022

19/12
12022

19/12
12022

NIL DT 16/12/2022

F.NO.A-50/3/2022-
CESTAT-AD.IC DT
8/12/2022

F.NO.01/CESTAT/BANG/
VPP DT 12/12/2022

F.NO.
04/CESTAT/HYD/SKS/21
1291 DT 14/12/2022

F.NO.04/CESTAT/HYDI/S
KS/21/290 DT 13/12/2022

F.NO.A-
20(2)/PERS.FILE/RKP-
ST-111/2015 DT
16/12/2022

RANJANA
PARIKH,
ADV.
MUMBAI

S.
BHOWMICK,
UNDER
SECRETARY
OF THE GOl

V.P.PANDEY,
DR, CESTAT,

BANGALORE

T.VISWA
PRAKASH,
DR, CESTAT,

HYDERABAD

T.VISWA
PRAKASH,
DR, CESTAT,

HYDERABAD

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

jubilant
enterprises
vs. UlO-reg

Ad-hoc
promotion to
the post of
Account
Officer in
CESTAT-reg

Forwarding
of leave
application
along with
joining
report-reg
Forwarding
of revised
appointment
letter issued
by YHAI in
r/o Sh. Sanjay
Kumar
Sharma, Head
Clerk-reg

Forwarding
of request
letter dt
5/12/2022 for
grant of
Special CL to
Sanjay
Kumar
Sharma, HC-
reg

Forwarding
or request of
Sh. Raushan
Kumar
Paswan,
Steno-II has
submitted the
representation
letter dt.

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4220
1202

4221
/202

4222
/202

4223
1202

4224
/202

4225
/202

4226
/202

4227
1202
2

19/12
12022

19/12
12022

19/12
12022

19/12
12022

19/12
12022

20/12
12022

20/12
12022

20/12
12022

NIL DT 16/12/2022

NIL DT 12/12/2022

NIL DT 15/12/2022

NIL DT 8/12/2022

NIL DT 9/12/2022

NIL DT 19/12/2022

NIL DT 19/12/2022

F.NO.3/16/CESTAT/RAM
ESH/ADMN/CJD-2017
DT 19/12/2022

RACHNA
GUPTA, M(J)

P.K.CHOUDH
ARY,
MEMBER(J)

ANIL
CHOUDHAR
Y MEMBER

()

S.K.PATI,
M(QJ)

CJMATHEW

MEMBER

(TECHNICAL)

DR, EXCISE
BRANCH

CJ.
MATHEW,
M(T)

DR, CESTAT,
CHANDIGAR
H

16/12/2022
requesting to
be retained at
Chennai-reg

Leave
application
for CL on 21,
22, and half
day on 20
dec.
(forenoon)-
reg

Leave
application
for CL
alongwith
Station leave
permission-
reg

Joining report
after availing
leave-reg

Leave
application
for one day
EL on 5 dec.-
reg

Permission
for
Pronounceme
nt

Matter
released for
relisting-reg

Permission
for
pronounceme
nt of order

Sanction of
Rs. 12,098/-
for all india
LTC-reg

PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmin)



4228
1202

4229
1202

4230
1202

4231
/202

4232
/202

4233
1202

4234
/202

4235
1202

4236
1202

4237
1202
2

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

NIL DT 19/12/2022

NIL DT 19/12/2022

F.NO. E12011/1/2022-
HINDI-4-DOR DT
13/12/2022

NIL DT 19/12/2022

NIL DT 19/12/2022

F.NO.8/8/RKS/DR/ADMN
/ICHD-2022 DT
19/12/2022

NIL DT 19/12/2022

NIL DT 19/12/2022

NIL DT 16/12/2022

F.NO.17(24)/2022-
PL/NGT DT 13/12/2022

P.K.CHOUDH
ARY, M(J),
CESTAT,
KOLKATA

CHANDERKA

NTA, SPS

PREETI
SELORE,
ASST.
DIRECTOR
(NATIONAL
LANGUAGE)

SUNDER
SINGH, MTS

HEERA LAL,
TWD

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
CHANDIGAR
H

RANJU
MADHRA,
SPS

PARMOD
KUMAR,
STENO GR-I

CESTAT,
MUMBAI

RAMESH
CHANDRA
JHA, UNDER

SECRETARY,

POLICY AND

(approved)

Leave
application
with Cl anolg
with station
leave
permission-
reg

Application
for passport-
reg

Hindi
language -reg

Application
for leave-reg

Application
for leave-reg

Application
for 5 days
Casual leave-
reg

Joining after
availing EL-
reg
Joining after
availing EL-
reg

List of HOD-
reg

Rules
governing
Chaiperson of
the Tribunal-
reg

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A

dmin)

AR(A
dmin)



4238
1202

4239
1202

4240
1202

4241
/202

4242
1202

4243
/202

4244
1202

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

20/12
12022

21/12
12022

NIL DT 14/12/2022

F.NO.11/CESTAT/HYD/A
DMIN/15-11/301 DT

16/12/2022

F.NO.3/CEGAT/MAS/200
VVOL-II DT 16/12/2022

F.NO.2/CEGAT/MAS/200
2-VOL 11 DT 12/12/2022

D.NO.27639/2008/SEC-
SUPREME COURT OF
INDIA DT 12/12/2022

C. NO. IV(16)

REVIEW/GST/DELHI-
SOUTH/CESTAT/IIFF/66
7/2022-23/14893 DATED

- 12/12/2022

F.NO.01/CESTAT/BANG/
ADMN DT 20/12/2022

LAW
DIVISION

T. K.
SARKAR, DR,
CESTAT,
KOLKATA

T.
VISHWAPRA
KASH, DR,
CESTAT,
HYDERABAD

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

KUMAR
SATYAM,
GST, SOUTH
DELHI

DR, CESTAT,
BANGALORE

Service book
in ref. to sh.
Rajivn
Ranjan, LDC-
reg

Forwarding
of
photographs
of the
CESTAT
officials-reg

Forwarding
of
representation
of Sh. V.
Kumar, SCD
I-reg

Verification
of Service on
completion of
25 years in
r/o Sh. G.
Shridhar,
SPS-reg

CIVIL
APPEAL
NO. 5862 of
2008-reg

Review of
CESTATs
Final Order-
reg

Seeking
approval for
repaired/repla
ced the
damaged
platform-reg
(approved)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmn)



4245
1202

4246
1202

4247
1202

4248
1202

4249
1202

4250
1202

4251
/202

4252
1202

4253
/202

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

F.NO.07/CESTAT/BANG/
TAXI DT 20/12/022

F.NO.01/CESTAT/BANG/
ADMN. DT 20/12/2022

NIL DT 20/12/2022

NIL DT 20/12/2022

NIL

NIL

NIL

F.NO.01/CESTAT/HYD/E
STT/17-11 DT 19/12/2022

NIL

DR, CESTAT,

BANGALORE

DR, CESTAT,

BANGALORE

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
CHANDIGAR
H

SANJAL,

CARE TAKER

SEEMA

Seeking
approval for
two vehicles-
reg
(approved)

Seeking
approval for
works/stores
requirement-
reg
(approved)

Sanction of
Rs. 16,955/-
for Saini
Enterprises,
Mohali-reg
(approved)

Sanction of
Rs. 4337/- for
Pitney Bowes
India Pvt.
Ltd-reg
(approved)
Medical
Reimburseme
nt claim of
Rs. 700/- -reg

Leave
application

SADANA, SPS [for CL on 21

SANJAL,

CARE TAKER

DR, CESYAT,

HYDERABAD

SANJIV

dec, 2022-reg

Medical
Reimburseme
nt claim of
Rs. 700/- -reg

Renewal of
Lease
agreement for
CESTAT,
Hyderabad-
reg

Permission to

SRIVASTAVA leave HQs

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4254
1202

4255
/202

4256
1202

4257
/202

4258
1202

4259
/202

4260
/202

4261
1202

4262
/202
2

21/12
12022

21/12
12022

21/12
12022

21/12
12022

21/12
12022

22/12
12022

22/12
12022

22/12
12022

23/12
12022

NIL

F.NO.CESTAT/AHD/PER
166/2012/492 DT
9/12/2022

NIL DT 19/12/2022

NIL DT 19/12/2022

NIL

F.NO.E.30011/5/2022-
HINDI-4-DOR DT
20/12/2022

NIL DT 21/12/2022

NIL DT 21/1/2022

NIL DT 22/12/022

, MEMBER(T)

SANJIV
SRIVASTAVA
, MEMBER(T)

RAJU, M(T)

ANIL
CHOUDHAR
Y MEMBER

()

ASIM ZAFAR,
ADV.

SEEMA
SADANA, SPS

PREETI
SALAR

J.K. GOLAY,
SPS

SPSTO HON
PRESIDENT,
CESTAT

PUSHKAR
SINGH, MTS

during the
period of
Vacation (as
per CESTAT
Calendar-
2022)-reg

Permission to
avail LTC for
visiting
Hometown-
reg

Leave
application
for CLon 2
and 3 jan,
2023-reg

Permission |PAto
for re- Registr
listening -reg ar

Request for

posting of PA to
Members at  Registr
CESTAT, ar
Prayagraj-reg

Correction in |PAto
the uploaded |Registr
Appeal-reg  ar
Hindi

language

Report -reg

Joining report
after availing
leave-reg

Sanction of
Rs. 2500/- for

) Accoun
misc.
expenses in
r/o Hon.
President-reg

One day CL
on
23/12/2022-

Section

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



4263
1202

4264
1202

4265
1202

4266
1202

4267
1202

4268
/202

4269
1202

4270
/202

4271
/202

23/12
12022

23/12
12022

23/12
12022

23/12
12022

23/12
12022

23/12
12022

26/12
12022

26/12
12022

26/12
12022

F.NO.01/CESTAT/HYD/E
STT/17-11/302 DTD
19/12/2022

F.NO.
01/CESTAT/BANG/COU
RTMASTER/ADMN. DT
16/12/2022

NIL DT 22/12/2022

NIL DT 14/12/2022

22/12/2022

NIL DT 23/12/2022

NIL DT 23/12/2022

NIL DT 23/12/2022

NIL DT 20/12/2022

DR, CESYAT,
HYDERABAD

V.P.PANDEY,
DR, CESTAT,
BANGALORE

reg

Renewal of
Lease
agreement for
CESTAT,
Hyderabad-
reg

Forwarding
of letter for
requisition
for
nomination of
one
candidiate for
appointment
to the post of
Court Master-
reg

PAWAN Regarding
KUMAR registration of
SOLANKI, domain name
CSS OFFICER |-reg
REKHA Correction in
SHEKHAWAT the uploaded
, STENO-I Appeal
DR, CR Cause list
REKHA Correction in
SHEKHAWAT the uploaded
, STENO-I Appeal
SANJIV
SRIVASTAVA To avail RH
, M(T), on 26 dec,
CESTAT, 2022-reg
MUMBAI

Application
SEEMA for leave on

SADANA, SPS 26 and 27

NEHA SINGH,

STENO-I,
CESTAT,

dec, 2022-reg

CL
(modified)
application of

Compu
ter Cell

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



4272
1202

4273
1202

4274
1202

4275
1202

4276
/202

4277
/202

4278
1202

26/12
12022

26/12
12022

26/12
12022

26/12
12022

26/12
12022

26/12
12022

26/12
12022

NIL DT 23/12/2022

NIL DT 23/12/2022

F.NO.2(5)/PF/SWI/CESTA
T/ALLD/2022 DT
22/12/2022

NIL DT 23/12/2022

CESTAT/AHD/ADMN/10
/2016/489 DT 20/12/2022

CESTAT/AHD/PER/18/20
22/809 DT 20/12/2022

NIL DT 23/12/2022

AHMEDABA
D

P.K.
CHOUDHAR
Y, M(),
CESTAT,
KOLKATA

LALIT
PRASAD
PANT, SPS

SWAPNIL
TIWARI, AR,
ALLAHABAD

SSC

UMA
SHANKAR
VERMA, DR,
CESTAT,
AHMEDABA
D

UMA
SHANKAR
VERMA, DR,
CESTAT,
AHMEDABA
D

AD.IC

M (T)-reg

Revised
Leave
application
(EL)-reg

NOC for
apply Pass
Port-reg

Forwarding
of intimation
regarding Sh.
Swapnil
Tiwari, AR-
reg

Requitions
for
recruitment
under
Selections
Posts
Examination
to be
conducted by
SSc in 2023-
reg

Payment of

10 days

encashment

of Rs. Accoun
35052/-inr/o it

Sh. Uma Section
Shanker

Verma, DR,
CESTAT-reg

Verification
for official
bag/briefcase
inr/o Sh. S.
K. Tiwari,
DR-reg
Review of
functioning

Accoun
t
Section

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

DR
(CR)



4279
1202

4280
1202

4281
/202

4282
1202

4283
/202

4284
/202

4285
/202

4286
1202

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

NIL DT 26/12/2022

NIL DT 26/12/2022

NIL DT 26/12/2022

NIL DT 26/12/2022

NIL DT 26/12/2022

F.NO.A-32013/1/2022-
CESTAT-DOR-DOR DT
23/12/2022

NIL DT 26/12/2022

F.NO.CESTAT/AHD/PER
166/2012/808 DT
19/12/2022

ARCHANA,
STENO-II,
CESTAT,
NEW DELHI

REKHA

SHEKHAWAT

, STENO - |

V.P. PANDEY

DEPUTY
REGISTRAR
CESTAT,

BANGALORE

V.P.

PANDEY, DR,

CESTAT,

BANGALORE

ARCHANA,
STENO-I,
CESTAT,
NEW DELHI

S.
BHOWMICK,
USTO THE
GOl

LALIT
PRASAD
PANT, SPS

RAJU,
MEMBER (T),
CESTAT,

of Tribunal
System in the
country-reg

Leave
application
for 2 days CL
on27 & 28
dec,2022-reg

Leave
application
for CL on 28
dec & RH on
29 dec, 2022-
reg

Leave
application
for CL from
27 to 29 dec,
2022-reg

Leave
application
for 1/2 day
CLon
14/12/2022-
reg

Joining after
availing EL
from 21 nov.
to 22 dec,
2022-reg-reg

Proposal for
promotion of
Court Master
to the post of
Assisatant
Registrar in
CESTAT-reg

Medical

Reimburseme
nt Claim-reg

Leave
application
for CLon 19

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



4287
1202

4288
1202

4289
1202

4290
/202

4291
1202

4292
1202

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

F.NO.18(1)/MISC/CESTA
T/ALD/2015-PART IV DT
20/12/2022

F.NO. 10A60/16/2021-
AD.IIB DT 22/12/2022

F.NO. A-19011/5/2022-
AD-1C(CESTAT) DATED
21/12/2022

NIL DT 26/12/2022

F.NO.E.30011/5/2022-
HINDI-$-DOR DT
20/12/2022

F.NO.E.12011/1/2022-
HINDI-4-DOR DT
13/12/2022

AHMEDABA
D

SWAPNIL
TIWARI, AR,

ALLAHABAD

S. K. JAIN, US

TO THE GOI

S.
BHOWMICK,
USTO THE
GOl

V.P.

PANDEY, DR,

CESTAT,

BANGALORE

PREETI
SELORE,
ASST.
DIRECTOR
(NATIONAL
LANGUAGE)

PREETI
SELORE,
ASST.
DIRECTOR

dec, 2022-reg

Forwarding
of form | & 1l
under the
Rule 10 of
CCS
(Implemenmt
ation of NPS)
Rules, 2021-
reg

Promotion of
Assistant
Director
(Offical
Language) to
the grade of
Dy. Director
(Offical
Language) in
CBIC-reg

Permission to
avail LTC in
r/o President,
CESTAT and
His wife-reg

For
Condoning
the delay in
filing fee
reimburshme
nt
application-
reg

Hindi
language -reg

Hindi
language -reg

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



4293
1202

4294
1202

4295
1202

4296
1202

4297
/202

4298
/202

4299
/202

4300

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

27/12
12022

28/12
12022

28/12

NIL DT 26/12/2022

F.NO.136/SSC-CR/2020-
NOM-(CHSL-L08) DT
21/12/2022

NIL DT 20/12/2022

NIL DT 12/12/2022

NIL DT 21/11/2022

NIL DT 23/12/2022

NIL DT 27/12/2022

NIL

(NATIONAL

LANGUAGE)

N. GANDHI Supreme

KUMAR, Court Order

(SALE TAXS), Jatet

D/O r1::‘:]/11/2022-

REVENUE
Dossiers of

SSC, LDC/JSA

CENTRAL selcted in

REGION CHSL-2020-
reg
Various files
recived from

DR, CESTAT, High Courts

KOLKATA to hear the
matter by
CESTAT-reg
CCE,

DR, CESTAT, Ahmedabad

AHMEDABA |vs. Baroda

D Textile Ltd.-
reg

JAI HIND

BIDI

UTPADAK Restoration

UDYOG of Appeal-reg

SWAYATT

SAHAKARIT

A MARYADIT

ANIL Permission

CHOUDHAR for

Y, M(J),

ciSTAT, PR

DELHI
Leave

RANJU application
for CL on 28

MADHRA,

SPS dec & RH on
29 dec, 2022-
reg

J.K. GOLAY, |Leave

AR(C
omp)

AR(A
dmin)

PAto
Registr
ar

PAto
Registr
ar

DR
(CR)

PAto
Registr
ar

AR(A
dmin)

AR(A



1202

4301
1202

4302
1202

4303
1202

4304
1202

4305
/202

4306
1202

4307

12022

28/12
12022

28/12
12022

28/12
12022

28/12
12022

28/12
12022

28/12
12022

28/12

NIL DT 27/12/2022

NIL DT 27/12/2022

NIL DT 27/12/2022

F.NO.A-50050/3/2014-
AD.1C(CESTAT) DT

NIL

NIL DT 26/12/2022

NIL DT 27/12/2022

SPS

SEEMA

SADANA, SPS

HEERA LAL,
TWD

SWAPNIL
TIWARI, AR,

ALLAHABAD

S.
BHOWMICK,
USTO THE
GOl

CESTAT,
MUMBAI

SH. DINESH
CHANGRANI

S.K. TIWARI,

application
for EL for 2
days 29 & 30
dec, 2022-reg
Joining
Report after
availing one
day EL on 26
dec and
request to
cancel the
leave applied
on 27 dec,
2022-reg

Leave
application
for CL from
28 dec to 30
dec, 2022-reg

Leave
application
for EL on
30/12/2022-
reg

Renewal of
lease
agreement for
CESTAT,
Hyderabad-
reg

RAE. &R.
Suit No.
2030/2008 in
matter of
Jubiliant
Enterprises
Pvt. Ltd. vs.
UIO-reg

Clarification
on
recruitment
of Staff by
CESTAT-reg

Leave

dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)
& DR

AR(A
dmin)

AR(A



1202

4308
1202

4309
/202

4310
/202

4311
1202

4312
1202

4313
/202

4314
/202

12022

28/12
12022

28/12
12022

29/12
12022

29/12
12022

29/12
12022

30/12
12022

30/12
12022

NIL DT 27/12/2022

NIL DT 27/12/2022

NIL DT 26/12/2022

F.NO.2(23)/RSC-
UDC/CESTAT/CHD-2016
DT 28/12/2022

NIL DT 28/12/2022

NIL DT 29/12/2022

F.NO.

DR, CESTAT, |application

DELHI

ISTM

DR, CESTAT,

MUMBAI

RAJESH
KUMAR

SPS, CESTAT,
CHANDIGAR

H

TEJO SHRI,
STENO GR. |

SWAPNIL

TIWARI, AR,
ALLAHABAD

TARAK

67/PERSN./CESTAT/KOL KUMAR

/2018 DT 26/12/2022

SARKAR

for EL from
28/12/2022 to
30/12/2022-
reg

Online
Training
course/works
hop on
Financial
Managment-
reg

permission
for re-listing

RTI-reg

Request for
NOC for the
SSC
Selection
Post Phase
VIll-reg

Leave
application
for half day
CLon
28/12/2022-
reg

request to
take training
certificate on
record and to
initiate the
confirmation
procedure-reg

rorwarding of
application
for the post of
Assistant on
deputation/ab
sorption basis
submitted by

DR(J)

PAto
Registr
ar

CPIO

dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



4315
1202

4316
1202

4317
1202

4318
/202

4319
1202

4320
/202

4321
1202

30/12
12022

30/12
12022

30/12
12022

30/12
12022

30/12
12022

30/12
12022

30/12
12022

NIL DT 29/12/2022

NIL DT 29/12/2022

NIL DT 26/12/2022

F.NO.387/W/23/2020-JC

DT 28/12/2022

C.NO.
IV(16)/GST/DELHI-

SOUTH/CESTAT/B.L.GO
EL/686/22-23/15646 DT

26/12/2022

NIL DT 29/12/2022

NIL

PARMOD
KUMAR,
STENO GR-I

SEEMA

SADANA, SPS

EBY.P.F.

BHAGWAT P.

SHARMA,

DS(REVIEW)

KUMAR
SATYAM,
GST, SOUTH
DELHI

SWAPNIL

TIWARI, AR,
ALLAHABAD

DR,CR

Shri.
Akhilesh
Kumar rajak,
UDC-reg

Leave
application
for CL on
30/12/2022-
reg

Joining
Report after
availing EL
on
28/12/2022 -
reg

Submission
to Final TA
claim on
Retairement-
reg

Reducing
delay in
Litigation
Managment-
reg

Supply of
certified copy
in the case of
M/S
B.L.Goel &
Company,
New Delhi-
reg

request for a

copy of PA to
APAR for the |Registr
reporting year ar
2021-reg

DR(J)

Cause list PA

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(C
omp)



